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(d) it not,

the reasons therefor;
and

(e) if so, when it is likely to be in-
wocii ed?

The Minister of Education (Shri
M. C. Chagla): (a) No, Sir. At the
middle stage, Geography is included
in the subject of “Social Studies”
which is a compulsory subject. At
the Higher Secondary stage, Geo-
graphy is an optional subject and ar-
rangements for its teaching are made
it at least 12 students in a school
offer this subject at class IX stage.

(b) to (e). Do not arise.

Low Priced Books

2263. Shri Ram Harkh Yadav: Will
the Minister of Education be pleased
to state:

(a) whether Government’s attention
has been drawn to the two sugges-
tions made by the Prime Minister at
a ceremony of the National Book
Trust of India held in Delhi on the
29th March, 1965 regarding keeping
the prices of books low for common
man and publication of books on
science and  history in Hindi and
regional languages; and

(b) if so, the steps proposed to be
taken by Government to implement
those suggestions?

The Minister of Education
M. C. Chagla): (a) Yes, Sir.

(b) The suggestions made by the
Prime Minister are already covered
by the objects of the Trust which in-
clude:

(8hri

(i) Production of good litera-
ture and making such literature
available to the public at mode-
rate prices; and

(ii) publishing of books, includ-
ing outstanding books of modern
knowledge for popular diftusion,
in Hindi, English and other langu-
ages recognised in the Constitu-
tion of India.
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The Trust continues to work for

the fulfilment of these objects.

Conduct of Kerala Government
Officers

2264 J Shri Pottekkatt:
" 7 Shri A, V. Raghavan:

Will the Minister of Home Affairs
be pleased to state:

(a) the number of Government
officers against whom action has been
taken for corruption or dereliction of
duty after the President’s rule in
Kerala;

(b) the number of persons diemiss-
ed during this period; and

(c) the number of such cases pend-
ing?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi):

(a) 2141 Including cases pending

(b) 68 at the time of com-

(c) 955 mencement of Presi-
dent’s rule.
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